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Before the National Green Tribunal,

(Eastern Zone Bench, Kolkata)
Original Application No. 38/2024 /EZ
Ranjit Kumar Sapui
-Versus-a
The State of West Bengal & Ors.
AFFIDAVIT SUBMITTED BY THE DISTRICT
MAGISTRATE, SOUTH 24 PARGANAS DISTRICT,

GOVERNMENT OF WEST BENGAL

I, Sumit Gupta, Son of Shri. S.K. Gupta, aged about 41
years, by religibn - Hindu, by occupation- Government
Service, presently posted as the District Magistrate &
Collector, South 24 Parganas, having office at New
Administrative Building, Alipore, Kolkata- 700 027, do

hereby solemnly affirm and say as follows:

1. That I am working for gain as the District Magistrate,
South 24-Parganas, Alipore, Kolkata — 700027. I have

made myself well acquainted with the facts and
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circumstances of the case. I am affirming this report in

the form of affidavit and I am duly authorized to do so.

. That in furtherance to the solemn Order dated

22.02.2024 and 14.03.2024, the deponent is filing the

Affidavit.

. That this affidavit is being solemnly affirmed and filed
in view of the solemn Order dated 22.02.2024 and
14.03.2024 passed by this Hon’ble Tribunal, whereby

the Honble Tribunal had directed to file counter-

affidavit.

4. That in compliance to the solemn order a letter is

sent to the Block Land and Land Reforms Officer,

Sonarpur and Kolkata block to submit comprehensive

of the R.S. Plot no-

enquiry report
18,35,36,39,40,41,42,44,45 and 80 of J.L.-04, Mouza-
Mukundapur and parts of R.S. Plot no-375 of J.L-20,

Mouza-Kalikapur vide Memo. No. 30/1753/NGT/R/24

dated- 15.04.2024. i
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The copy of the letter is annexed herewith and marked as

Annexure- R/ 1.

5. I) Report of the Block Land and Land Reforms
Officer, Sonarpur-

The Block Land and Land Reforms Officer, Sonarpur
submitted the enquiry report vide Memo no-1996/BLR-

SNP/2024 dated 19.04.2024 which inter-alia states that

the site-inspection was conducted on 18.04.2024 at the
below noted plots:

1) RS & LR Plot no-18 (Shali) Area-2.02 Acres

2) RS & LR Plot no-35-(Bil) Area-7.20 Acres

3) RS & LR Plot no-36( Bil) Area-4.26 Acres

4) RS & LR Plot no-39 (Debsthan) Area-0.09 Acres
5) RS & LR Plot no-40( Debsthan) Area-0.14 Acres
6) RS & LR Plot no-41 (Bil) Area-3.16 Acres

7)RS & LR Plot no-42 (Bil) Area-3.49 Acre

8) RS & LR Plot no-44( Bil) Area-15.00 Acre

9)RS & LR Plot no-45 (Khal) Area-0.61 Acre
10)RS & LR Plot no-80 (Shali) Area- 18.46 Acre

Total 54.43 Acre of Mouja- Mukundapur; }J L Jio- -04 under
/RN
/* SK. NAZ 79“\_1.)\1\“

nikzta
[ [ Aves \
/ l Re Qr\h_) 113,‘);

x\ O \:.‘( N" lj:ﬂ
4 \’ 15.09.2024 /e//
/,’/J/

Sonarpur Block.
¥ \\
\
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The present physical status of every plot is mentioned below:

Mouja-Mukundapur J.L no-04

SL

Plot
no

Area' '

(Acre)

“Classificatio

n in RS
Record

Classificat
jon in LR
Record

Vested
or
Raiyati

Present Status of the plot

Whether
the plot is
within the
EKWMA
Area or
not

RS &
LR
Plot
no-18

2.02

Shali

Shali

Full
vested

ii)

The plot is
completely
filled by
Hoglabon

Partly Schematic
Plots have also
noted in the
plot.

EKWMA
Area

RS &

LR
Plot
no-35

7.20

Bil

Bil

Full
vested

i)

Water body area
seen more or
less 2.00 Acre

Rest more or less
5.20 acre of the
plot seen filled
by “Hoglabon”

-DO-

RS &
LR
Plot
no-36

4.26

Bil

Bil

Full
vested

i)

i)

iv)

v)

A tin set roofing
house seen
covering area-
0.10 acre

Through the middle
of the plot there
is a pathway
which appears
to be used for
long years and
beside.

Western side of the
plot there is Bill
more or less
1.07 Acre

Rest area of the plot
more or less 3
acre filled with
“Hoglabon”

Partly schematic

plots have also

-DO-

5
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noted in the
plot.
RS & | 0.09 Debsthan Debsthan | Full i) ATempleon the -DO-
LR vested plot is there.
Plot
no-39
RS & |0.14 Debsthan Debsthan | Full i) Presently plot is
LR vested filled with
Plot “Hoglabon”
no-40 -DO-
RS & 3.16 Bil Bil Full i) Partlymoreorless |-DO-
LR vested 0.30 acre of this
Plot plot is encircled
no-41 with boundary
wall made of log
and fencing
wire.
i) Rest area of the plot
is partly filled
with
“Hoglabon”
RS & |3.49 Bil Bil Full i) The plot s filled -DO-
LR raiyati with
Plot ) ”Hoglabont’
ii) Some schematic
no-42 plots are also
seen in the plot.
RS & |15.00 | Bil Bil Full i) Theplotis -DO-
LR raiyati completely
Plot filled with
“Hoglabon”
no-44 ii) Some schematic
plots are also
seen.
RS & | 0.61 Khal Khal Full i) The plotis -DO-
LR vested completely
Plot filled with
“Hoglabon”
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RS &
LR
Plot
no-80

18.46

Shali

Shall

Part
Vested
Gowvt
Land-
1.54
Acre

Raiyati
Land
16.92
Acre

i) The plotis filled
with
“Hoglabon”

-DO-

The copy of the report along with the Plot information of the
suit plot, Sketch Map and some photographs of present

status of the plots are annexed herewith and marked as

Annexure- R/2.

II) Report of the Block Land and Land Reforms Officer,

Kolkata-

The Block Land and Land Reforms Officer,
enquiry

submitted

Kolkata

report vide Memo

G/1278/BLLRO/KOL/2024 dated 22.04.2024 which
inter-alia states that Mouza- Kalikapur (JL-20) is under

purview of the Kolkata Block Jurisdiction.

Subject plot is 375(R.S & LR), total area 36.03 Acre.
Vested area of ‘The Collector’ 1s 8 ,0089._acre & the
AR

!
e Z‘ 1 {\0 /“a / <
\ /\\ 15. P

N O-’* w;-t \
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The total area lies as an undivided big low area, locally
named as’ Heder Bheri’. Parts of plot 375, which is
included in this ‘Heder Bheri’ lies partly as dry bushes &
partly with visible water hyacinths (aquatic vegetations),

at present.

The copy of the report along with the Plot information of

the suit plot, are annexed herewith and marked as

Annexure- R/3.

Q -""fvi"r\ \(g That in view of the facts and circumstances stated

,\\'\ \ é\aove it is most respectfully prayed that this Hon’ble

2 b\ ,v;ax‘.,x_'/{)‘il‘rlbunal may graciously be pleased to pass such further

\ ﬁ O/‘(, / "(.lorder or orders as deemed fit and proper in the interest of
///« justice.

f | ! /ﬁ/ 4 That Fhe Statement made in paragraph No. 1 is true to
. my knolwledge and those made in paragraph 2 to 5 hereof
are - based on information derived from the records
including facts & figures which I verified and believe to be
true to the best of my knowledge and belief and rest are

my humble submissions before the Hon’ble Tribunal.

ch%f”/ \
W"f ow{’c %”PH

Ly Tre ;}cﬂ o w8 DEPONENT
i ,)/[7 District Magistrate.
o s s Zé 0 2 South 24-Parganas
yOicialy Amrmed ang
Declared before mf UJS 139 Qf(, Nazrul )
CP(_.‘, !J,’/S )Q/' (1/ PC N tdr‘ f, {' .( \2(4 mi

{ Ren et OWES 30 APR 2024

- < Cit
Notary y (‘"“] COu.t & d‘(-lltta
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VERIFICATION

I, Sumit Gupta, District Magistrate, South 24 Parganas,
do hereby verify that the contents of the compliance report
in the form of affidavit are true and correct to the best of
my knowledge and belief. No part of the report is false and

nothing material has been concealed there from.

Verified at Kolkata on this 26t day of April, 2024.

h-odUWtnph

DEPONENT

District Magistrate.
South 24-Parganas
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Government of West Bengal
Office of the Additional District Magistrate
District Land & Land Reforms Officer, South 24 Parganas
New Treasury Building (8th8& 9th Floor)
Alipore, Kolkata-700027
Memo No. 30//75 3 /NGT/R/24 Date: /& .04.2024
To

The Block Land and Land Reforms Officer
Sonarpur / Kolkata
South 24 Parganas

Sub: Comprehensive enquiry report on the ‘Heder Bheri’ comprised of R.S plot
no. 18, 35, 36, 39, 40, 41, 42, 44, 45 and 80 of J.L - 4, Mouza -
Mukundapur and parts of R.S Plot no. 375 of J.L- 20, Mouza - Kalikapur
i.c.w. O.A 38/2024/EZ in the matter of Ranjit Kumar Sapui vs. State of

West Bengal & Ors.

Ref : Memo no. 016/FLD/EKWMA /2024 dated 22.03.2024

In connection with the above mentioned subject and reference you are
requested to conduct a field enquiry and submit a comprehensive report on the actual
condition of the ‘Heder Bheri’ comprised of the suit plots within 7 days.

Enclosed :
1. Field Inspection Report of EKWMA %ﬂ\/
2. Memo of appeal i.c.w. O.A 38/2024/EZ
Additional District Magistrate
and

District Land and Land Reforms Officer
South 24 Parganas
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GOVERNMENT OF WEST BENGAL
OFFICE OF THE BLOCK LAND & LAND REFORMS OFFICER
SONARPUR, SOUTH 24 PARGANAS
hlrosap/a:gmail.cym

Memo No. 1996 /BLR-SNP 2024 Date: 19.04.2024
To
The Additienal District Magistratc

&

Disuict Land & Land Reforms Officer,
South 24 Parganas

Sub:-Comprehensive engoiry report on the “Heder Bheri® comprised of RS Plut
no. 18,35,36,19,40,41,42, 44,45 and 80 of Mouja- Mukundapur J.L nn-04
ic.w, O.A 38/2024/FEZ in the matter of Ranjit Kumar Sapui vs-State of West

Bengal 8s0rs.

Ref--Your office mema no-30, 1753 /NGT/R/ 24 Date 15.04.2024

Sif,
As per your instruction the present physical stalus of below noted plots have

been enquired and verificd [rom this end cn 18.04.2024.

1) Rs&LR Plot no-18 {Shali) Area-2.02 Acres

2] RS & LR Flot no-35-(Bil} Area-7.20 Acres

3) RS & LR Plot no-36( Bil) Arca-4.26 Acres

4) RS & LR Plot no-39 ((Debsthan) Area-0.09 Acres
5) RS & LR Plot no 40[ Debsthan) Area-0.14 Acres
6] RS f LR Plot no-41 (Bil) Area-3.16 Acres

7) RS & LR Plot no-42 {Bi]] Arca-3.49 Acre

8} RS & LR Plot no-44{ Hil) Arca-15.00 Acre

) RS & LR Plot no-45 (Khal) Area-0.61 Acre

10}RS & LR Plot no-80 ((Shali) Arca- 18.46 Acre
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Total 54.43 Acrc of Mouja- Mukundapur J.I. nn-04 under Sonarpur Black.

The presenl physical status of cvery plol is mentioned belaw:

Mouja-Mukundapur J.L no-04

SL l Plul 1o Area  Classifica
NO [Acre| tiom in
RS
’ Record
1 |RS&LR|[202 [Shali
Flot no-
18
2 RS &LR 7.20 Bil
' Plat 1o-
3h y
3 RS &LR 4.26 | Bi
! Plot o
»n
Yy Debsthan

RS & LK | 0.09
Plot nou-

The plort is

___nated i the plot.

Present Status of the plot | Whether
the plot is
within the

EKWMA
Arca ur |
_not )
EKWMA
completely filled by | Area
Huglabon
Purlly Schematic
Plots have alse '
Water hoily arca -DO-
seen maore or less
2,00 Acre
Rest more or less
5.20 acre of the
plot seen filled by
“lloglahan’®
A tin set rovfing
house ssen
covering area-Q. 10
acre
Through the
middle ol the plot ‘

-DO-

there is a pathway
which appeurs to
he used for long
vears and beside.
Western side of the
plot there is Bill
more ur less 1.07 |
Acre

Rest area of the
plot more or lesa 3
acre filled with
“Haglabon*®

Partly achemutic
plots huve alsn
nated in the pint.

Classific  Vested
| mtiom in or
LR Raiyati |
Rerord
Shali | thall T
vested
ii)
Bl | [l il
vested
i)
il Full 1
‘ vested
i)
i)
iv)
|
v
Debstha | kull )
n vesled

[_ ¥ ] __,_ | I

e——

A Templc an the | -THO-

plut is there.

e ——er e
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[ 4
's RSA&LR 0.14 | Debsthan | Debstha | Full i Prescntly plat is ]
| Plat no- | n veated filled wilth
40 *Haglubon™ -DO-
& IRS&LR 316 | Bil Bl ffal iy Partly more or less | -DO- I
Plot nu vested 0.30 acrc of this
a1 plot is encircled
| with boundary wall
made of lng and
fencing wire.
i) Rest urea of the
' plot 15 partly filled
with “Hoglabon"
' / RS & LR 349 Bil Bil Il i) The plat is filled DO-
Mot no ruiyafti with “Hoglabon®
42 i) Sume schemutic
plots arc alsv seen
t, in the plot.
8 RS&LR 1500 |Bil Bil Full i The plol is -DO-
Plot na- raivati complelely filled
44 with "Hoglahon™
‘ ii) Some schernatic
L ; plors are also &cen.
9 |[RS & LR|061 Khal Khal Full i) The plot is -DO-
Plot no- vested cumpletely filled
’ a5 with “Haglabon®
10 RS & LR 1846 Shali Shali Tarc i| The plol is filled -DO
Plat no- Veated, with “lliglabon®
80 " Ginvr
! Land-
1,54
Acre
Raiyati
Land -
16.92
Acre
L Callect l

Copy «f Plot information copies of the suit plots, Skelch Map and some photographs of

present status of the plots are annexed hereto and marked as Annexure- 1.

AT

Block Land & Land

Submitted Ly

ot
%f’\gxo"\‘\g\ b

cforms Officer,

Sonarpur, South 24 Pargunas
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3 CERTIFIED TO BE A TRUECOPY
\ ' ‘V/
‘\ T Adm st K
SN : Block Land & Land Reforms Off ~
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Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006.

For Office Use Only
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Governnient of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION | J

RO
[1615004]

District: South 24 Parganas Block- Sonarpur
Mouza- Mukundapore J.L. No. 4 Police Station- Sonarpur
Plot No. 18 Class-Bil Area of land-(A): 2.02
Old Plot No. 18
Khatian No.  Class Share Share in the Particulars of Rayot Remarks -

o area(A) /Lessee o

1 Shali 1.0000 2.02 Collector ,

on behalf of
Government of
West Bengal
of self

1.0000 2.02

“
mo e ATRUECTRY ")

CERTIFIE \
/
(8L and vo\m\n, QifiEer
e South 24 Parganas

Sonary

Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec. 9 of the EKWMA Act, 2006.
For office use only

Page 1 of 1

& 19/04/2024 03:33 PM
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S.0000 9.3
\ PERTIFIED T g TRUECOPY
S B
.‘\ -‘.\,) ) / loc" ls.qond& Land Re.fornw 0.,
\\ <v4 Marpur, 24 Pgs (s)
- e = ~ i

= o : : : -t 200
Any chang: of classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006

For Office Use Only.
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Government of West Bengal RSP
Office of the Block Land and Land Reforms Officer
PLOT INFORMATION
[1615004]
District: South 24 Parganas Block- Sonarpur
Mouza- Mukundapore J.L. No. 4 Police Station- Sonarpur
Flot No. 35 Class-Bil Area of land-(A): 7.20
Old Plot No. 35
Khatian No. Class Share Share in the Particulars of Rayot Remarks
area(A) /Lessee
1 Bil 1.0000 7.20 Collector ,
on behalf of
Government of West
Bengal
of self
1.0000 7.20
s ) TRUECOPY ™)
- ? &/ CERTIFIED TOBEATRUELES &
S ¢ g ) 1 ,_,V\
\“. ‘ V ’ /.«" J\z.r' ! \’\ {, ot
NGV L d&\an}\{emmsﬂf ic
Ly Dlock Lav South 24 Parganas

sonarp

—Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec. 9 of the EKWMA Act, 2006.
For office use only

Page 1 of 1
. 19/04/2024 03:33 PM
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3.0000 8._Y

CERTIFIED TOBEA TRUECOPY

H

Block Land g
Land Ref, s
Sonarpur. 24 Pgsrzg) i

Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006.

For Office Use Only.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615004]
District: South 24 Parganas Block- Sonarpur
Mouza- Mukundapore J.L. No. 4 Police Station- Sonarpur
Plot No. 36 Class-Bil Area of land-(A): 4.26
Old Plot No. 36
Khatian No.  Class Share Share in the Particulars of Rayot Remarks
area(A) /Lessee
1 Bil 1.0000 4.26 Collector ,

on behalf of

Government of West

Bengal

of self

1.0000 4.26

.....

(69
CERT\FIEDTOBEATRUEL‘:/\ Yo 2
“\ o

'\/U\ Ofticer
4 Retorms
Block Lo &ngm 24 Parganas

Sonarp

Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec. 9 of the EKWMA Act, 2006.
For office use only
Page 1 of 1
19/04/2024 03:34 PM
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CERTIFIED TO BE A TRUECOPY

H

Block Land & Land Reforms Offiree
* Sonarpur, 24 Pgs (S)

Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006.

For Office Use Only
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

(1615004
District: South 24 Parganas Block- Sonarpur
Mouza- Mukundapore J.L. No. 4 Police Station- Sonarpur
Plot No. 39 Class-Debasthan Area of land-(A): 0.09
Old Plot No. 39
Fhatian No.  Class Share Share in the Particulars of Rayot Remarks
- area(A) /Lessee S
1 Debasthan 1.0000 0.09 Collector ,
on behalf of
Government of
WestBengal
of self
1.0000 0.09
L™
s)’\
CERTIFIED TO BEA TRUECBRY _°
Hoa\et
5 oo i sl | s S s
Any change of classification or character of land in this plot requires sanction of competent auitlogin i 4’“, arjanas
For office use only S0narp South 2
Page 1 of 1

19/04/2024 03:35 PM
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CERTIFIED TO BE A TRUECQPY
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Block Land & Land Reforms Ufficer
~ Sonarpur, 24 Pgs (S)

Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006

For Office Use Only
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas
Mouza- Mukundapore

Plot No. 40

Old Plot No. 40

[1615004]

Block- Sonarpur
J.L. No. 4
Class-Debasthan

Police Station- Sonarpur
Area of land-(A): 0.14

Khatian No.  Class Share Share in the Particulars of Rayot Remarks
o area(A) /Lessee
1 Debasthan 1.0000 0.14 Collector,

on behalf of

Government of West

Bengal

of self

1.0000 0.14

v

l CERTIFIEDTO BEATRUEEO, ¥
, R ‘\\o\’\

a "

L of
¢ (mSG“\C:

Laud &;2?::\\ o4 PG>
\ )

Block
ound'

Any change of classification or character of land in this
For office use only

plot requires sanction of competent authority in terms of sec. 9 of the EKWMA Act, 2006.
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Block Land & Land Reforms Officee
Sonarpur, 24 Pgs (S)

Any change of classification or charavter of fand in this plot

For Office Use Only.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615004]
District: South 24 Parganas Block- Sonarpur
Mouza- Mukundapore J.L. No. 4 Police Station- Sonarpur
Plot ivo. 41 Class-Bil Area of land-(A): 3.16
Old Plot No. 41
Khatian No. Class Share Share in the Particulars of Rayot Remarks
area(A) /Lessee
1 Bil 1.0000 3.16 Collector ,
on behalf of
Government of West
Bengal
of self
1.0000 3.16
‘:\
O SR
o W S
\ N ' jr
\ Y N /
p 4 ™ 4 RN Y
PESY
rOLs
TR FCUPY/"’\
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e
g lan nas
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"~ Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec. 9 of the EKWMA Act, 2006.
For office use only
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Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

(1615004

District: South 24 Parganas Block- Sonarpur
Mouza- Mukundapore J.L. No. 4 Police Station- Sonarpur

Plot No. 42 Class-Bil Area of land-(A): 3.49
Old Plot No. 42

Khatian No.  Class Share Share in the Particulars of Rayot Remarks
area(A) /Lessee

43/1 Bil 0.0062 0.02 Shrimati Sandhaya
Bijay
D/o Murli Monohar
Of Vent Mission Road,
Kolkata — 700 023

44/1 Bil 0.0062 0.02 Murli monohar Bijay
S/o Birja Mohon
Of 3, Vent Mission Rd,
Kolkata — 700 023

86 Bil 0.6772 2.40 Lakshmikanta Mondal
Son of Beharilal
Of Garcha, Tollyganj

107 Bil 0.0121 0.04 Jaswant Kaur
W /o Amar Sing
Of 57/B,Beltala Road,
Kolkata — 700 025

108 Bil 0.0097 0.03 Somnath saha
S/o Prafulla rattan, <l B
Of 58, Pratapgarh s N ¥
Police Station, = g
P.S. - Kasba,
Kolkata - 700 075

160 Bil 0.0095 0.03 Kanu Ranjan Roy
S/o Radhakrishna . S
Of self \ \ & v, .«

174 Bil 0.0091 0.03 Hemanta Das LY e A
S/o Hiralal NIV -
Of self

Any change of classification or character of land in this plot requires sanction of compatent authority in terms of sec. 9 of the EKWMA Act, 2006
For office use only ,

Page 1 of 4
19/04/2024 03:37 PM



i

WO 126
SR St 8 ot g afiEfaEd A Caren
L -
‘ -GS BT~ WS\ e Of:
et e ——————— “c ;‘-4 T - ,"
| (VTT- G 8 TR ¥ ONHTAA S Seah ’.\",," [sudeoo8]
- O LK R oy RS
RIREC IS crat- e wﬁw AfefA(9) - 0.8%
WEE O |- 8 & .
s = N & o7 () AeH/ A A o
NN B0 0.03%9 0.08 afefee aW AT ‘
fror-frefs  9F .
-o1@ Bi/a62 @ B fAfb, (AT
PV &= 0.00%0 0.09 mm
frer-5a
-
PR &= 0.00%0 0.09® Y{fﬂ]@]‘ 19195
TR~
T -fers
300 fae 0.0389 0.0t TR 73
ffre1-SeFa 59
TR - forsy
208 &= 0.0589 0.0¢ (STre™ NPT
i%r—ﬁﬁh
T - fas
so@ faq 0.00@q 0.0% garel NTAFE
ﬁ‘(s TN ‘1_~ z‘. — ‘
H-R_m " Y () ‘
105 et 0.0388 0.0% a3fs we [ \ i i
foreT-@msTT \ \ ' ’
;“-\_m \.4\ % o
"
Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA At 2006.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

' [1615004]
District: South 24 Parganas Block- Sonarpur .
Mouza- Mukundapore J.L. No. 4 Poiice Station- Sonarpur
Plot No. 42 Class-Bil Area.of land-(A): 3.49
Old Plot No. 42 .
Khatian No.  Class Share Share in the Particulars of Rayot Remarks
area(A) /Lessee
183/1 Bil 0.0113 0.04 Avijit Roy sarkar

S/o Bibhuti Bhushan
Of 1.C./462, Bokaro
Steel City, Bokaro

195 Bil 0.0090 0.03 Santanu Bhattacharya
S/o Chandra
Of self

196 Bil 0.0090 0.03 Sushmita
Bhattacharya
W /o Santanu
Of self

200 Bil 0.0143 0.05 Krishnapada Dutta
S/o Upendra Chandra
Of self

204 Bil 0.0143 0.05 Goutam Malakar
S/o Dilip
Of self

205 Bil 0.0057 0.02 Pranita Malakar
W /o Goutam
Of self

239 Bil 0.0244 0.09 Prokiti Dutta
D/o- Jogesh
Of self

 Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec. 9 of the EKWMA Act, 2006.
For office use only
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Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006.
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District: South 24 Parganas
Mouza- Mukundapore

Plot No. 42

Old Plot No. 42

3)
\) pows Mrec\ oY

Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

Block- Sonarpur
J.L. No. 4
Class-Bil

Police Station- Sonarpur
Area of land-(A): 3.49

[1615004]

Khatian No.

Class

Share Share in the Particulars of Rayot

area(A) /Lessee

Remarks

240

275

298

299

327

331

Bil

Bil

Bil

Bil

Bil

Bil

Bil

0.0172 0.06

Of self

0.0087 0.03 Sima Das

W /o Nanigopal

Of self

0.0188 0.07
S/o Ranjit
Of self

0.0244 0.07
W /o Ranjit
Of self

Moushumi
Chowdhury

0.0094 0.03

W /o Prashanta

Of self
0.0228 0.08
of self
0.0124 0.04 Alok Modak

Of self

Sushmita Chatterjee
( Bhattacharya)
W /o Provotish

Mrinmoy Baral,

Lili Rani Baral

Avinaba Sur
S/o Ashish Sur

S/o Haripada Modak e

Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec. 9 of the EKWMA Act, 2006.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615004]

District: South 24 Parganas Block- Sonarpur g

Mouza- Mukundapore J.L. No. 4 Police Station- Sonarpur

Fiot No. 42 Class-Bil Area.of land-(A): 3.49

Old Plot No. 42

Khatian No. " Class Share Share in the Particulars of Rayot Remarks
—_ arealA) [Lessee |
\
342 Bil 0.0085 0.03 Sagarmal Marwari ;
S/o Gujramal |
Of self |
343 Bil 0.0056 0.02 Biswanath Agarwal |
S/o Ashok Kumar
Of self
533 Bil 0.0202 0.07 Swapan Chowdhury
S/o Mahnanda
Of self
354 Bil 0.0202 0.07 Bela Chowdhury
W/o Swapan
Of self
380 Bil 0.0138 0.04 Bharati Bhattacharya
D/o Anup
Of self
1V~ 1.0000 3.49
L EEE N | CoPt )
3 R I T : (-\\‘—_DWBE MP‘U/E/ 9.0

IR S . ﬂ‘]/,/ /"{\ﬂ\\'\gﬂ
S 3 e
. Sonate

Any char. e of classification or character of land in this plot requires sanction of competent authority in terms of sec. 9 of the EKWMA Act, 2006
Fur office use only
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Any change of classification or character of land n this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006
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deernmcnt of West Bengal
Office of the Block Land and Land Reforms Officer
PLOT INFORMATION

[1615004]
District: South 24 Parganas Block- Sonarpur
Mouza- Mukundapore J.L. No. 4

Plot No. 44
Old Plot No. 44

Police Station- Sonarpur
Class-Bil Area of land-(A): 15.00

Khatian No.  Class  Share  Share in the Partisiare crie—r— < Rayot  Remarks
S  arealA)  /Lesseé

51 Bil 0.9785 14.67 Bihari Mondal

S/o Ganesh
Of Garan,
P.S. - Tollyganj

278 Bil 0.0044 0.07 Rajendra Prasad
S/o Baijanath
Of self

279 Bil 0.0039 0.06 Chandan Prasad
S/o Rajendra
Of self

280 Bil 0.0013 0.02 Panpati Devi

W /o Rajendra Prasad
of self

288 Bil 0.0022 0.03 Sanjoy Sharma

S/o Rasu Sharma —v
of self

292 Bil 0.0016 0.02 Anita Devi Shaw

W/o Ram Shaw y 5 ‘
Of self ) ‘

293 Bil 0.0022 0.04 Bijoy Sharma

S/o Late Rasu
of self

Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec. 9 of the EKWMA Act, 2006.
For office use only

Page 1 of 2
19/04/2024 03:41 PM
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Any change of classification or character of land in this plot requires sanction of competent authonty in terms of sec 9 of the EKWMA Act 2006
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District: South 24 Parganas

Mouza- Mukundapore

Plot No. 44

Office of the Block Land and Land Reforms Officer

Old Plot No. 44

Fhatian No.

302

303

Government of West Bengal

PLOT INFORMATION

Block- Sonarpur

J.L. No. 4
Class-Bil

[1615004]

Police Station- Sonarpur

Area of land-(A): 15.00

Class

Share Share in the

Particulars of Rayot Remarks
area(A) /Lessee
Bil 0.0030 0.05 Sri Kundan Prasad,
S/o Rajendra,
Of self
Bil 0.0029 0.04 Shikha Majumder
' W /o Ashok Kumar
Of self
1.0000 15

Any change of classification or character of land in this

For office use only

Page 2 of 2
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plot requires sanction of competent authority in terms of sec. 9 of the EKWMA Act, 2006.
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Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006
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Government of West Bengal
e Block Land and Land Reforms Officer

PLOT INFORMATION

Office of th

District: South 24 Parganas

Mouza- Mukundapore

[1615004]

Block- Sonarpur

J.L. No. 4 Police Station- Sonarpur
Plot No. 45 Class-Khal Area of land-(A): 0.61
Old Plot No. 45
Kﬁéﬁgﬁ&“rdass Share Share in the Particulars of Rayot Remarks
. area(A Lessee
S _area
1 Khal 1.0000 0.61 Collector, on Behalf
ofGovernment of West
Bengal
of self

1.0000 0.61

|
Y\ l
CERTIRED TOBEATRUECOT .
A\
v
SZ/V‘/\\ ¢ Officer
e g Land Reimﬂ: s
Block U\“l s 04 Parg’
donaty 1
* Any change of dassifcaton or characler of and n hs plot requires sanction of competent authonty in terms of sec. 9 of the ERWMA At 2006.
For office use only
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Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615004]
District: South 24 Parganas Block- Sonarpur
Mouza- Mukundapore J.L. No. 4 Police Station- Sonarpur
Plot No, 80 Class-Shali Area of land-(A): 18.46
Old Plot No. 80
Khatian No.  Class Share Share in the Particulars of Rayot Remarks
area(A) /Lessee
1 Shali 0.0833 1.54 Collector ,
on Behalf of
Government of West
Bengal
of self
2 Shali 0.0357 0.66 Adhar Chandra Sarder
S/o Khelaram
Of self
S Shali 0.0357 0.66 Akshay Kumar sarder
S/o Khelaram
Of self
6 Shali 0.0357 0.66 Ambikacharan Sarder
S/o Khelaram
Of self
20 Shali 0.0357 0.66 Kirtibas Sarder i ll‘;"\:\\
S/o Khelaram L)
Of self N
21 Shali 0.0179 0.33 Kishori Mohan Sarder
S/o Dhirendra
Of self
37 Shali 0.0833 1.53 Debendranath Mondal
S/o Ramdas L
Of self - N

Any change of classification or character of land in this piot requires sanction of competent authority in terms of sec. 9 of the EKWMA Act, 2006.
For office use only

Page 1 of 2 '
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Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006

For Office Use Only

Page 2 of 2 s8/08/2038 ov:¢d PM



s 43

AN

. Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION '

[161 5004
District: South 24 Parganas Block- Sonarpur
Mouza- Mukundapore J.L. No. 4 Police Station- Sonarpur
Plot No. 80 Class-Shali Area of land-(A): 18.46
Old Plot No. 80
Khatian No. Class Share Share in the Particulars of Rayot Remarks
_ area(A) /Lessee B -~
51 Shali 0.5801 10.72 Bihari Mondal,
S/o Ganesh
Of self
55 Shali 0.0357 0.65 Bhusan Chandra
Sarder
S/o Khelaram
Of self
65 Shali 0.0357 0.66 Raskrishna Sarder
S/o Khelaram
Of Naskarpur,
P.S. Tollyganj
80 Shali 0.0180 0.33 Rishikesh Sarder
S/o Dhirendra Nath
Of Self
381 Shali 0.0032 0.06 Papiya Roy AN
W/o Manick R
Of self \ -
%E ?\\\\— ? 'i 5 \/\/\
1¢010 P
1.0000 18.46 CRITE o»\\.\
v e \v\\\ . ‘
n\stmsw“\&:
an and
K R parget
B\ec\\\_‘t‘\ S 0\.;\\\ L
am\l“\‘

 Any change of ciassification or character of land in this blét—rewﬁs‘séﬁc_{oﬁ'6'1366pezém—éh?honty in terms of sec. 9 of the EKWMA Act, 2006.
For office use only
Page 2 of 2
19/04/2024 03:38 PM
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9
SR Gobvernment of West Bengal
. & \".‘_3“\\\\ Office of the Block Land & Land Reforms Officer,
6S 5 - Kolkata, South 24 Parganas,
NS fhd 5, S.N. Banerjee Road, C.M.O. Building, K.M.C.
% 3™ Floor, Room No, 328, Kolkata — 700013
M S Phone No. 2252-1210
T Email : bllroatm@gmail.com
Memo No.G/Z2 79 /BLLRO/KOL/2024 - Date: 2204 2%
To

The Additional District Magistrate &
District Land and Land Reforms Officer,
South 24 Parganas,NTB,8" Floor
Alipore Kol-27.

Sub: Report of ‘Heder Bheri’ Mouza- Mukundapur & Kalikapur; O.A No 38/2024/EZ,
Ranjit Kr Sapui vs. State of West Bengal
Ref: Memo 30/1753/NGT/R/24 dated 15.04.24

Sir,
Kind reference above, the matter is already enquired & persued at this end.
Report is stated as under: |
# The total subject area consists of two Mouzas, Mukundapur & Kalikapur, out of ‘
which only Kalikapur (JL-20) is under purview of this Block Jurisdiction.
Subject plot is 375 (RS & LR), total area-36.03 Acre.
Vested area of ‘The Collector’ is 8.0059 acre & the remaining lies in names of various
raiyats. _
# In reality, the total area lies as an undivided big low area, locally named as ‘Heder
Bheri’. Parts of plot 375, which is included in this ‘Heder Bheri’ lies partly as dry
bushes & partly with visible water hyacinths (aquatic vegetations), at present..

This is for your kind perusal.
Lo RNV
2N\ Yours faithfully,
TR & - W,\/\'{M(A Vv
NI AN Block Land & Land Reforms Officer,
O ~ Kolkata, South 24 Parganas.
3L b doct Land ana Lano Reforms Olfice:

Kolkata South 24-Parqanas
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1&9 ggrimient of West Bengal
Office of the'Bjo¢k Land and Land Reforms Officer
PLOT INFORMATION o
c -[1630020] ..
District: South 24 Parganas Bloﬁk- Kolkata . A
Mouza- Kalikapore J.L. No. 020 Police Station- Jadavpur
Plot No. 375 Class-Bil Area of land-(A): 36.0300
Old Plot No. 375
Khatian No.  Class .Shaye " «3hare in the . Particulars of Rayot Remarks
N i area(h) /Lessee
1 Bil 0.2222 8.0059 Ld. Collector
: on its Behalf West
Bengal Government
of self
2 Bil 0.0054 0.1900 Rishikesh Sarder
j S/o Biraj
* Of Bhutia
4 Bil ++0.0017 = 0.0600 Akshay sarder
R ' S/o Khelaram '
2 Of self
l 6 Bil 0.0040 f 0.1400 Akshay Kumar sarder
i S/o Khelaram
Of self
9 Bil 0.0208 0.74q0 Adhar Sarder
S/o Khelaram
Of self
11 Bil 0.0040 0.1400 Adhar Chandra Sarder
R, ety S/o Khelaram
_ Of self
12 Bil 0.0233  0.8300  Adhar Chandra Sarder,. ph 30
S/o Khelaram S C ' !
Of self 7N A" )
i D ‘r_ \ }:A vf‘»\,
— B! '\ . =
..'; ‘.’ e , %
\ /\\i J

For office use only

Dl

Block Land and Land Reforms Officer
Kolkata South 24-Parganas

Page 1 of 4
23/04/2024 03:07 PM
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S 74

Governfnent of West Bengal
Office of the Block Land and Land Reforms Ofﬁcer_

PLOT INFORMATION

[1630020]
District: South 24 Parganas ‘ Block- Kolkata
Mouza- Kalikapore - J.L.Np. 020 Police Station- Jadavpur
Plot No. 375 Clags-Bil Area of land-(A): 36.0300
Old Plot No. 375 '{
Khatian No.  Class Share Share in the Particulars of Rayot Remarks
area(A) /Lessee !
37 Bil 0.0089 0.3200  Kishorimohan Sarder
S/o Dhirendra Nath
Of self
38 Bil 0.0074 0.2600 Kishorimohan Sarder
S/o Dhirendra
Of self
39 Bil 0.0040 0.1400 Krittibas Sarder
8/o Khelaram .
; Of self
3 53 Bil 0.0867 3.1100 Gangadhar laskar
£ S/o Jatiram
i Of self
]
3 148 Bil 0.0741 2.6600 Biharilal Mondal
S/o Ganesh Chandra
i Of self
164 Bil 0.0040 0.1400 Bhushan Chandr
. Sarder .
S/o Khelaram :
Of self N 40
A e \_f "
186 Bil 0.0040  0.1400  Ramkrishna Sarder -7
S/o0- Khelaram v
Of self
|
H
i ~.
|
[ For office use only
1 Page 2 of 4

23/04/2024 03:07 PM
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District: South 24 Parganas

Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

Block- Kolkata

TR i

WRRHEH

Block Land and Land Reforms (.'3!'5& o
Kolkata South 24-Parganas

Mouza- Kalikapore J.L. No. 020 Police Station- Jadavpur
Plot No. 375 Class-Bil Area of land-(A): 36.0300
Old Plot No. 375
Khatian No.  Class Share Share iI:I the Particulars of Rayot
area(A)
188 Bil 10.0208 0:7400 Ramkrishna Sarder
}’ S/o- Khelaram
243 Bil 0.0020  0.0700°  Rishikesh Sarder
S/o- Dhirendra
Of Laskarpur
245 Bil 0.0036 0.1200 Rishikesh Sarder
427 Bil 0.0003 0.0107 Bipad Baran Mondal
S/o Lakshmikanta
Of 12A, Biharilal
' Mondal Main Road,
428 Bil 0.0003 0.0108  Madhusudan Mondal
S/o Lakshmikanta
Of 12A, Biharilal
Mondal Main Road,
429 Bil 0.0003 0.0108 Madhab Chndra
S/o Lakshmikanta
Of 12A, Biharilal
Mondal Main Road
430 Bil 0.0003 0.0108 Biva Mondal
D/o Lakshmikanta
i’or office use only
Page 3 of 4
23/04/2024 03:07 PM
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Government of West Bengal
Office of the Bloc.k Land and Land Reforms Officer :

i
T,

PL'OT\ INFORMATION o
[1630020]
g
District: South 24 Parganas «Block- Kolkata
Mouza- Kalikapore J.L. No. 020 Police Station- Jadavpur
Plot No. 375 Class-Bil Area of land-(A): 36.0300
Old Plot No. 375 '
Khatian No.  Class Share Share in the Particulars of Rayot Remarks
. e area(A) [ Lessee
432 Bil 0.0001 0.0036 Patit Paban Mondal
S/o Lakshmikanta
Of Kol -78
610 Bil 0.0027 0.0970 Monoranjan Mondal
S/o Biswanath
Of 129/8, Purbachal

Kalitala Road, Kol - 78

g » Conversion
0.0970
Acre, Bastu,
,Case No.
1623/ D.L. &
0.5009 17.9496 L.R.O.

For office use only
Page 4 of 4
23/04/2024 03:07 PM
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DISTRICT:-SOUTH 24 PARGANAS

Before the National Green Tribunal,

(Eastern Zone Bench, Kolkata)

Original Application No. 38/2024 /EZ
Ranjit Kumar Sapui

-Versus-

The State of West Bengal & Ors.

AFFIDAVIT SUBMITTED BY THE DISTRICT MAGISTRATE,

SOUTH 24 PARGANAS DISTRICT, GOVERNMENT OF WEST
BENGAL

SIBOJYOTI CHAKRABARTI
Advocate
For The State of West Bengal

Email: subho.advocate{@gmail.com
(M): 9007035534




